FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTIONOF T

HE CREDITORS OF

RANCOM HEALTHCARE PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Rancom Healthcare Private Limited
2. Date of incorporation of corporate debtor 20-09-2012
3. Authority under which corporate debtor is | RoC-Kanpur
incorporated / registered
4. Corporate Identity No. / Limited Liability | U51101UP2012PTC052648
Identification No. of corporate debtor
5. Address of the registered office and principal | 1st Floor Block-D, E-101 Phase 2 Transport
office (if any) of corporate debtor Nagar, Lucknow, Lucknow, Uttar Pradesh, India,
226012 (As per MCA Portal)
6. Insolvency commencement date in respect of | 21-12-2023
corporate debtor
7. Estimated date of closure of insolvency | 18-06-2024
resolution process (180 days from Insolvency Commencement
Date)
8. Name and registration number of the | Rajeev Ranjan Singh
insolvency professional acting as interim | IBBI/IPA-002/1P-N00707/2018-2019/12418
resolution professional ]
AFA Valid upto: 31-10-2024
0. Address and e-mail of the interim resolution | Address: Flat No. 14049, 16 Avenue, Gaur City-
professional, as registered with the Board 2, Greater Noida West, Gautam Buddha Nagar,
Uttar Pradesh — 201310
Email ID: ip.rajeevsingh@gmail.com
10. | Address and e-mail to be wused for | Address: 532, 5th Floor, Somdatt Chamber-II,
correspondence with the interim resolution | Bhikaji Cama Place, New Delhi-110066
professional
Email ID: ibc.rancom@gmail.com
11. | Last date for submission of claims 04-01-2024
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | NA
to act as Authorized Representative of
creditors in a class (Three names for each
class)
14. | (a) Relevant Forms and Web link:

(b) Details of authorized representatives are
available at:

https://ibbi.gov.in/en/home/downloads
Not Applicable

Notice is hereby given that the Hon’ble NCLT, Allahabad Bench, ordered the commencement of
Corporate Insolvency Resolution Process of the Rancom Healthcare Private Limited vide its order
dated 21.12.2023




Accordingly, the Creditors of Rancom Healthcare Private Limited., are hereby called upon to submit
their claims with proof on or before 04.01.2024 to the Interim Resolution Professional at the address
mentioned against Entry No. 10 only.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Rajeev RanjariSifgh”
Interim Resolution Professional
IBBI/IPA-002/1P-N00707/2018-2019/12418
IBBI Reg. address: Flat No. 14049, 16 Avenue,
Gaur City-2, Greater Noida West,
Gautam Buddha Nagar, Uttar Pradesh — 201310
ibc.rancom@gmail.com, ip.rajeevsingh@gmail.com
Date: 23.12.2023
Place: NOIDA, U.P.


mailto:ip.rajeevsingh@gmail.com
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Assets and Enforcement of
(Enforcement) Rule, 2002.

details:-

described immovable property is mortga:
been taken by the Authorised Officer of Secured Creditor will be sold on "As is where is" , "As is what is" and
"Whatever there is" on 30.01.2024 for recovery of Sr No. Rs. 45,29,597.00/- dues as on 18.12.2023 with future
interest and costs due to the secured creditor from NIHAL SINGH YADAV S/O SH.KAPOOR SINGH YADAYV, MRS.
GITA DEVI W/O NIHAL SINGH YADAV and in Loan No. PHR033701935647/auction schedule for necessary|

) AXIS BANK LTD.

ged/charged to the secured

Corporate Office:-, “,Axis House”, C-2, Wadia Intérnationél éentre, Par'1durang Budhkar Marg, \iVorIi, Mum,bai - 400025
Registered Office: “Trishul”, 3rd Floor Opp. Samartheshwar Temple Law Garden, Ellisbridge Ahmedabad — 380006

creditor, the phy

E-Auction Sale Notice For Sale of Immovable Property

o Rule 8(6

of the Security Interest

sical possession of which has

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or

FORM A

{Under Regulation 6 of the Ins

‘Name of Corporate Debtor

PUBLIC ANNOUNCEMENT

{Insotvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

RANCOM HEALTHCARE PRIVATE LIMITED
RELEVANT PARTICULARS

olvency and Bankruptcy Board of India

Rancom Healthcare Private Limited
20-08-2012

1

&, Date of mcorporatian of Corporade Detrlor

3. Aulhanty undar which Carporata Dabiar is
incorporated [ registerad

4. | Corporate dertity No. | Limited Liabikty
__Idenfication No. of Comporate Debbar

RoC-Kanpur

ASHOKA VINIYOGA LIMITED

(CIN: U99993DL1949PLC155544)

Registered Office: 7TA, Block-B, Greater Kailash-l, New Delhi-110048
Phone: +91-7303495378, Email: ashokaviniyoga@@agmail.com
NOTICE
Transfer of equity shares of the Company to
Investor Education and Protection Fund (IEPF)

Members are hereby informed that pursuant to section 124(6) of the Companies
Act, 2013, read with Investor Education and Protection Fund Authority
{Accounting, Audit, Transfer and Refund) Rules, 2016 and amendment{s) thereto

sty Kn ), Bid - LastDate, TmeAndVenue For - Date Time And Venue . 5 Address of the registeed office and 15t Floor Block-D, E-101 Phasa 2 Transport Nagar, | | (IEPF Rules"), all shares in respect of which dividend has not been claimed by
i Enc(u Irpmr)mes | In%remental Submission OfEB “’3 f Tender With For Public Eauction damage incurred as a result of principal afice {il any) of Corparale Debios | e e the shareholders for seven consecutive years or more shall be transferred by the
(in Rs.) mount m . . . [As per MCA Porigl) ;
T RS- 21 63000 RPY [ RS TO000-——Ti 29:01:202¢_tatestby [ O 90:01-2024 betweor 400 A and transactions with companies, (| |; wssiens sammenenen s in 21422073 Company in the name of Investor Education and Protection Fund (IEPF) in terms
05:00 P.M. at Axis Bank Limited, | 14- oon. with unlimited extensions f At : I b of Comoras !
NIL -2 604500 (P T(rI:)su-sr::d RAC), Firt FlloorG-4/I5 IB of 5 minutes each at web portal associations or individuals -;E%E;&Eg{fﬁﬂisﬂuz reversy | 16:062024 of IEPF Rules
roug in ! ' . |https://www.bankeauctions.com . . .« ki et ; : : A T _ oo o , .
favor of only) Sedt:i&?“g:%ﬁ:fﬁtins'on’ e-aSction tender documents containing advertlsmg In ItS newspapers . -;:Eu e JHTZEFEE . beral rﬁiﬁ s Rm .Inhm:;-":"' Enmmenn&n’:enl . Dividend amount in respect of shares held by the members that has remained
Ay ; - _aucti i i mber of & eov Ranjan Sin : : ;
Aﬁ:yt;f,?;( * Addressed fo Mr. Amod Singh | are. avallable I the wabete of tna || OF Publications. We therefore || | irﬁfﬁiﬁ p-n%f:;;?:g:::';rrgis: oteim | Rag, Mo BIIPA 0021 NOUTOT2018-204avs241a | | Unclaimed from the financial year 2016-17 onwards are liable to be transferred fo
Lucknow Service Provider as mentioned Above. recommend that readers _ PResofion Professional | AFA Valid upto: 31102024 | |IEPF account. The due date oftransfer of shares to IEPF is March 29, 2024.
DESERIPHON-OF PROPERTY:-Hfand/property-admeasuring—area—465:32-sq-mt-Ward—No—39;Nandanpura 8 |Address & emal of tha inbarim resolution | Address: Flal No. 14043, 16 Avenua, Gaur Lity-2. Graatar - : ; - -
hird, Mauza-lahargrid, Near Rajghat Colony, Tehsil & District Jhansi Uttar Pradesh- 284301. Bounded As: make necessary inquiries professonal, a5 registenad with the boand | Noida West, Gautam Buddha Nagar, Utar Pradash-201340 Individual notices to respective shareholders have been sent at their latest
East - Road, West - House Of Moolchandra, North - House Of Vishun Pal, South - House Moolchandra

E-mail. ip rajeevsinghigmed.com
Address: 552, 5th Floar, Somdatt Chambe-||
Bhikaji Cama Flaca, New Dalhi-110066
Email; ibc rancomi@gmail com

addresses available in the Company records, inter alia, providing the details of
shares liable to be transferred to IEPF for taking appropriate action.

Rajpoot. For detailed terms and conditions of the sale, please refer to the link provided in the secured creditor’s
website i.e. https://www.axisbank.com/auction-retail and the Bank’s approved service provider M/S C1 India
Private Limited at their web portal hitps://www.bankeauctions.com, may also contact Mr. Mithalesh Kumar-
+91-7080804466 The auction will be conducted online through the Bank’s approved service provider M/s.C1
India Private Limited at their web portal https://www.bankeauctions.com. For any other assistance, the
intending bidders may contact Mr. NIKHIL SHARMA, Mobile No. ((9935109620) of the Bank during office hours
from 9:30 a.m. to 5:30 p.m. This Notice should be considered as 30 Days’ Notice to the Borrowers under Rule
8(6) of the Security Interest (Enforcement) rule, 2002.

10, Addrass and e-mail 1o be usad for

before sending any monies or
pomespondence with the Interim
Rasolution Professiong

entering into any agreements || | Resaluion
with advertisers or otherwise || [

acting on an advertisement in of sub-secion {G4) of section 21, asoartzined
| by thez Inbeerim Ressolution Professional

_ ' || any manner whatsoever. 12 Mames of nsalvency professianals identhed|
) 1 leact as authonsed raprasssialne of cradians
= nadass (three names far each class)

The concermed shareholders are requested o claim unclaimed dividend on or
before March 29, 2024, failing which their shares shall be transferred to IEPF as
perthe procedure prescribed in the Rules,

The concemed shareholders would be entitled to claim the shares from IEPF
authority by making an application in web form |[EPF-5, as prescribed under the
aforesaid rules and the same is available on |IEPF website i.e. www.iepf.qov.in

A

[ fa) Wb knk: hitps /bt govinenmomeldownlcads.
{b} Dedaits of authorzed representatives | (b) Mal Applicabla

ana avalable al:

(This is a public announcement for information purposes only and is not a Prospectus announcement) (This does not constitute an invitation or offer
to acquire, purchase or subscribe to securities. Not for publication or distribution, directly or indirectly outside India.)
Initial Public Offering of Equity Shares on the Small and Medium Enterprises of Stock Exchanges in compliance with Ghapter IX of the Securities and
Exchange Board of India (1ssue of Capital and Disclosure Requirements) Regulations, 2018, as amended.

In case the sharshoidars have any quenss with respect to the subject matler and [EPF
Rules, they may send their queries to the Company al mail id:
ashokavinyogaiftdgmadl.com or can contact Skyline Financial Senvices Prvate Limited
{Registrar and Transfer Agen), D-1534, 1st Floor, Okhla Industnial Area, Phase-l, New
Dedhi-110020, Phone: 011-26812682/83, Email; iepfiskylinerta.com. Shareholders are
requested to kindly register theiremail address with the Company or KTA at above given
email addresses.

Malice & hereby given that the Hon'ble NCLT, Allahabad Banch, ordarad the commeancement of Corporale
Irgateancy Hesalilion Process of Iha Rancom Healthcare Private Limfed wide 15 ordar dabad
21.92.2023

Arcordingly, the Crediors of Rancom Mealthears Private Limeted, are herebny called upon e submi their
claimg with proofom or before 04.01.2024 to the Intesim Rasslution Professional 2 the address mentioned
against Entry Mo 100ndy,

Thefinengial craditors shall submil fheir claims with proof by electronic means anly, Allathar cradilors may
submil e ciams with prosd in parson, by postar by aleclranicmeans.

Submission of false or misleading proofs of claim shall atiract penalties.

PUBLIC ANNOUNCEMENT

Far Ashoka Viniyoga Limited

, ._'- i --l ¥
.:.:_ -_}
Sdi-
. Rajeev Ranjan Singh adl-
Interim Resolution Professionad g
'\I\ Regn. No.; |BELIPA-002IP-NO0T07/2018-2019/1 2418 Vivek Gupta
W, [BBI Req. Address: Flat Mo, 14049, 16 Avenue, Gaur City-2, Greater Noida Wesi, i

\ Date : 3312 2023 Gautam Buddha Magar, Uttar Pradesh - 201310| | Date: December 23, 2023 Dirschor)

Email: iberancomi@gmail.com, prajeevanghdgmal.com

Our Company was incorporated as a private limited company undes the provisions of Companies Act, 1956, pursuant to a certificate of incorporation dated May 11, 2005, | \Place: Naida, UF. Place: New Delhi S
issued by the RoC, West Bengal. Subsequently, our Company was converted into a public imited eompany under the provisions of Companies Act, 2013, pursuant to the
approval accordad by our Shareholders at their extra-ordinary general meeting held on February 02, 2023. Consequently, the name of our Company was changed to "Pury
Flexipack Limited" and a fresh certificate of incorporation consequent upon conversion from a private limited company to & public bmited company was issued to our
Company bythe Rol, West Bengal on August 03, 2023 and Corporate [dentification Numberis U25202WE2005PLE103086. The registered office of our company is situated
at Annapuma Apartment, Suit 1C, 15t Floor, 23 Sarat Bose Road, Kolkata- 700020 West Bengal, India. For ¢etails of Incorporation, Change of Name and Registered Office of
our Compary, see the chapter titled “History and Certain Corporate Matfers” beginning on page 199 of DRHF
Regd. Off: Annapuma Apartment, Suit 16, 15t Floor 23 Sarat Bose Road, Kolkata, West Bengal, India, 700020 GIN No.: U25202WE2005PLG 105086
Website: www purviiexipack.in E-Mail: cs@purv.in, Phone No.: 03340703238

Gontact Person: Shivani Marda, Company Secretary and Compliance Officer | CIN: U25202WE2005PLE103036

NOTICE TO INVESTORS (“NOTICE”)

INITIAL PUBLIC 153UE OF UP TO 68,64,000 EQUITY SHARES OF FACE VALUE OF *10/- EACH (“EQUITY SHARES") OF OUR COMPANY FOR CASHAT A PRICEQF ¥ [ ]
PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF %[+] PER EQUITY SHARE), AGGREGATING UPTO *[+«] LAKHS ("THE ISSUE™). THE ISSUE WILL
COMWSTITUTE [+] % OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY.

Potential bidders may note the following:

The Company, in conswitation with the BRLM has undertaken the Pre-IP0 Placement of 12,00,000 Equity Shares at an issue Price of Rs. 71/- per Equity Share (including
premium of Rs. 61/- per Equity Share) for an amount aggregating to Rs. 852.00 Lakhs, by way of a private placement in accordance with Section 42 and 62 of the
Companies Act, 2013 read with Companies (Prospectus and Allotment of Securities) Rules, 2014 and Companies (Share Capital and Debentures) Rule 2014, aach as

- VIKALP SECURITIES LIMITED

Registered Office : 25/38, Karachi Khana, Kanpur - 208001, Uttar Pradesh
CIN : L65993UP1986PLC007727 , CONTACT NO. : 0512 — 2372665, 9336810132
EMAIL ID: vikalpsecuritieslimited @ gmail.com,

WEBSITE: www.vikalpsecurities.com
NOTICE ADVERTISMENT-COMPLETION OF DISPATCH OF POSTAL BALOT NOTICE

The member of Vikalp Securities Limited (“the company”)are hereby informed that the
company has, on Friday, December 22, 2023 completed dispatch of notice of Postal Ballof

amended notice dated Monday, November 6, 2023 NOTICE (“Postal Ballot Notice”) pursuant to
The Pre-IP0 Placement has baen undertaken pursual to the approval by the Board and Shareholders in their meeting held on November 28, 2023 and December 05, 2023 Sections 108 and 110 of the Companies Act, 2013 (the “Companies Act”), read with Rule 20
raspectively.

and Rule 22 of the Companies (Management and Administration) Rules, 2014

The Company has allotted Equity Shares in the Pre-1P0 Placement pursuant to the resolution passed by the Board in its meeting held on December 22, 2023, in the (the “Management Rules”), and other applicable provisions, if any, of the Companies Act

manner 5&t forth below;

2013(“Act”) (including any statutory modification(s) or re-enactment(s) thereof for the time
Aﬁ::;?m Hame of the Aliotiee Number mli‘;?m“'“ E?::ﬂﬁ;;:l Total Consideration (in Lakhs) being in force) (“Rules”), Regulation 44 of the Securities and Exchange Board of Indi
(Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listin
’;‘“"'_IEF';E”“&"&H”F | ?Egggg 19‘1:;;53 Regulations”), General Circular Nos. 14/2020 dated April 8, 2020 and 17/2020 dated April
—*ﬁ%%i;algﬂw ’54 00 T 13, 2020 read with other relevant circulars, including General Circular Nos. 10/2021 date
Privanka Goyal 54400 3862 June 23, 2021 and 20/2021 dated December 8, 2021, issued by the Ministry of Corporat
Rekha Goyal 54400 38.62 Affairs, Government of India (“MCA Circulars”), Secretarial Standard on General Meeting
Vikash Jain 46400 32.94 (“SS-2”) issued by the Institute of Company Secretaries of India and any other applicabl
__oliv Halan Maheshwar gl cede law, rules and regulations (including any statutory modification(s) or re-enactment(s) thereo
ji‘;fbﬁg;gﬁﬂg" ;gggﬁ gg:ij for the time being in force), to the member of the company as on Thursday 21, Decembe
Nilesh V Parekh 28500 5047 2023 (“Cut-Off Date”) for seeking their approval by way of passing of a special resolution fo
Amit N Shah 28800 20.44 changein object clause of Memorandum of Association and adoption of Article o
Chandan & Chheda 28800 20.44 Association by way of Postal Ballot through remote evoting only, as set out in postal ballo
Alpa K Chieda 28600 20,44 Notice. Pursuant to the MCA Circulars, this Postal Ballot Notice is being sent only through
—wi-:gﬂlr ﬁq"ﬂ;i’:}:’ ig%—gﬁ ;gji electronic mode to .those Meml?ers whoge e-rn.aill addresses are registered with. the
Amit Lapasiya FRE VEE Company or the National Securities Depository Limited (“NSDL”) and Central Depository
Prosperity Catalyst (OPC) Private Limited 20800 14.76 Services (India) Limited (“CDSL”) (together referred to as “Depositories”).
gziirgﬁgsgg::;wm Maa Polyfabs Lid :;ggﬂ E:g The Board of Director of the Company has appointed Mr. Adesh Tandon (Membership No.
H.:m Jeen Kochar TET T 2253/ CP No. 1121), Practicing Company Secretary, as the scrutinizer (the “Scrutinizer”) for
December | Spatal Services Privaie Limiad RO 711 T conducting the postal ballot process through remote e-voting, in a fair and transparent
22, 2023 Ashish Kumar Himmatsingka FTATIRN 11,30 manner.
;ﬁ'f:'giﬁ:f’hah Ex 1:32 The member of the company are also hereby informed and requested to note that:-
Sail Mahajan 16000 11.36 a) In accordance with the provisions of the MCA Circulars, members can vote only through
shweta Sethi 16000 11.36 remote evoting process. Pursuant to the provisions of Section 108 of the account with
rawan Kumar Agarwal 16000 11.36 Rule 20 of the Management rule, and regulation 44 of the listing Regulations, the
Eﬂﬁ;‘glﬁﬂzﬁﬂ;” ::gﬁ H;E company is providing facility for voting by electronic means through e-voting platform of|
Seema Davi Baidiwa TR000 1136 National Securities Depository Limited. The necessary instructions for e-voting have
Rochita Consiruction Pyt Lid 16000 11.36 been set out in the Postal Ballot Notice.
Om Textile private Limited 16000 11.36 b) Voting Rights of Members shall be in proportion to their Equity Share of the paid-up equity
gﬂﬂ:ﬂ::?ah 123% :Eﬂgg share capital of the Company as on Thursday December 21, 2023 i.e. “Cut-off Date”.
Manoj Kumnar Bhagat 000 T AR Only those Members whose names are recorded in the Register of Members of the
Bishwanath Bajaj 8000 5.68 Company or in the Register of Beneficial Owners maintained by the Depositories as on
Sunil Agrawal 8000 5.68 the Cut-off Date will be entitled to cast their votes by remote e-voting. Members receiving|
Karan Jain , 8000 2.68 the Notice of Postal Ballot whose names do not appear in the Register of Members
R.E!” Lfﬁhf“'.P”mm”' sl 3.4 Statement of Beneficial Ownership as mentioned above, should treat this notice for
Bhagwath india Fvt Ltd 2000 .68 ) .
Siddhartha Kochar 4000 5 B information purposes only.
Total 12,00,000 852.00 c) The remote e-voting period commences from 9.00 a.m. (IST) on Thursday, December 28,

The abovementioned allotteas are not, in any manner, connectad with the Company, the Promaoters, the Promoter Group, the Directors, the Key Managerial Parsonnel, the

2023 and ends at 5.00 p.m. (IST) on Friday, January 26, 2024. The e-voting module will
Group Companies and their directors and KMPs.

be disabled / blocked thereafter for voting by the Members.

d) The said notice is also available on the website of the company
www.vikalpsecurities.com the relevant sections of the website of BSE limited
www.bseindia.com and on the website of skyline financial services private limited i.e.
admin@skylinerta.com.

This adwerbsementis issued in accordance with SEBI's correspondence dated July 4, 2023.

BOOK RUNNING LEAD MANAGER

REGISTRAR TO THE ISSUE

L!NKi‘ time

LINK INTIME INDIA PRIVATE LIMITED
C—101, 247 Park, 1st Floor, L.B.5, Marg,
Vikhroli (West), Mumbai 400083,
Maharashira, India Tel: +91 22 49186200
Fax: +91 22 49136195

Website: www linkintime.co.in

Email: purvflexipack ipo@Bnkintime.co.in
Investor Grievance 10:

purvflexipack. ipod@inkintime. co_in

Contact Person: Shanti Gopalkrishnan
SEBI Registration Number: INROQOO04058

All capitalized terms used herein and nol specifically defined shall have the same meaning as ascribed to them in DRHP

COMPLIANCE OFFICER

CS Shivani Marda

Flat 24 Block 8, Vivek Vinar, Phass 5,

493C G.T. Road South, Shibpur, Haora Corporation,
West Bengal-711 102

Tel: +91 -7595828225

Email: cs@@purvllexipack.in

o

HOLANI CONSULTANTS PRIVATE LIMITED
401-405 & 416-418, 4th Floor, Soni Paris Point,
Jal Singh Highway, Bani Park, Jaipur — 302016
Tel No.: +91 0141-2203596;

Fax No.: +91 0141-2201259;

Email; ipo@@holaniconsultants. co.in;

Website: www. holaniconsultants.co.in;
Contact Person: Mrs. Payal Jain

SEBI Registration Mo.: INMOQO01 2467
Investor Grievance E-mail:
complaints.redressal@holaniconsultants.co.in

e) For member who have not updated their mail address are requested to register the same
in respect to share held by them in electronic form with their depositories through their
depositories participant and in respect of share held in physical by writing to RTA by,
e-mail to admin@skylinerta.com or by post at their registered address.

f) In case of any queries, you may refer the Frequently Asked Questions (FAQs) for
Shareholders and evoting user manual for Shareholders available at the download
section of www.evoting.nsdl.com or call on : 022 - 4886 7000 and 022 - 2499 7000 or
send a request at evoting@nsdl.co.in.

g) The Scrutinizer will submit the report to the Chairman and Managing Director, or in his
absence, the Chief Financial Officer and Company Secretary of the Company, after
completion of scrutiny of postal ballot process. The results of the postal ballot will be
announced on or before Tuesday, January 30,2024 and will be displayed on the
corporate website of the Company (i.e., www.vikalpsecurities.com) and will also be
intimated to BSE.

The result declared along with the Scrutinizer’s Report(s) will be communicated to BSE. The
result will also be displayed on the company’s website i.e. www.vikalpsecurities.com.

By Order of the Board Of Directors
For Vikalp Securities Limited|
Sd/-

(Arun Kejriwal)|

Investors can contact the Registrar to the Issue or
Company Secretary and Compliance Officer in case of
any preé or posi-issue related problems, such as non-
receipt of letters of Allotment, non-credit of allotted
Equity Shares in the respective beneficiary account, non-
receipt of refund orders, non-receipt of funds by
electronic mode and unblocking of lunds. For all Issue
related queries and for redressal of complaints,
inveslors may also wrile to BRLM.

For Purv Flexipack Limited

On behatf of the Board of Directors

Sdy-

Rajeev Goenka

Place: Kolkata DIN: 00181693

Date: 24.12.2023 Chairperson and Non-Execulive Director

Disclaimer; Purv Flexipack Limited is proposing, subject to applicable statutory and regulatory requirements, raceipt of requisile approvals, markad conditeons and other

considerations, to make an Initial Public 1ssue of its Equity Shares and will file the RHP with the RoC, The DRHP will be available on the websites of NSE Ltd at

woww.nseindia.com respectively and is available on the websites of Holani Consultants Private Limited at www holaniconsultants.co_in The potential investors should note

that investment in equity shares involves a high degree of risk and for details relating to the same, refer to the Section titled “Risk Factors™ on page 34 of the DRHE Potential

imvestors should ot rely on the DRHP filed with the NSE for making any investment decision.

The Equity Shares have not been and will not be registered under the United States Securities Act of 1933, as amended ("U.5. Secunties Act”), and may not be issued or

sobd within the United States except pursuant fo an exemption from, or in 2 transaction nof subiect to, the registration requirements of the LS. Securties Act and appiicable

Ll.5. state securities laws. Accordingly, the Equity Shares are being issued and sold outside the United Statas in offshore transactions in reliance on Regulation under the
I1.5. Securities Act and applicable laws of the jurisdictions where such issues and sales occur. There will be no public szuing in the United States.

Fianci @@ o @ i o0 ©

Place: Kanpur
Date:22-12-2023

Managing Director

Bunesil ot

Lucknow
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